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ALLOCATION     OF TIME FOR 
GOVERNMENT      LEGISLATIVE 

AND  OTHER  BUSINESS 

THE VIGE-CHAIRMAN (SHRI 
SHANKAR DAYAL   SINGH) : I 

have to inform Members that the Business 
Advisory Committee, at its meeting he'd on 
Thursday, the 23rd August, 1990, allotted time 
for Government legislative and other business as 
follows :— 

  

Business Time        allotted 

1. Consideration and passing of the Representation of   the People (Amendment) 
Bill, 1990.........................................................................................  4 hrs. 

2. Consideration and passing/return of the following Bills, as passee by the 
Lok Sabha: 

 

(a) Prasar Bharati (Broadcasting Corporation of India) Bill, 1990     4 hrs. 

(b) The Punjab Appropriation (No. 2) Bill, 1990 . . . .    2 hrs. 

(c) The Appropriation (No. 3) Bill, 1990................................................... 1 hr. 

(d) The Appropriation (Railways) No. 3 Bill, 1990       .       .       .    1 hr. 
 

3. Statutory Resolution seeking disapproval of the Prevention of illicit Traffic 
in Narcotic Drugs and Psychotropic Substances (Amendment) Ordinance, 
1990  

4. Consideration and passing of the Prevention of Illicit Traffic in Narcotic 
Drugs and Psychotropic Substances (Aroeneroent) Bill,    j 
1990, as passed by the Lok Sabha. j   2 hrs. 

;   (To be discussed to- 
5. Statutory Resolution seeking disapproval of the Conservation of    j    getber-) Foreign    

Exchange   and   Prevention of Smuggling Activities    (Amendment)   Ordinance, 1990.
  

6. Cnnskioration  and passing of the- Conservation of Foreign Ex-    j change and 
Prevention of Smuggling Activities (Amendment) Bill, 1930, as passed
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